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Incidents of firing and infiltration on
India’s international border

+5. DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the number of incidents of firing and infiltration on India's international
border have increased during the last one and a half years;

(b) the year-wise number of army personnel/citizens who got injured/lost their
lives in such incidents, the number of persons who got displaced, the number of
border outposts of security forces that were damaged and the extent of loss of
property due to such incidents during the last five years and the current year, and

(c) the retaliatory action taken by Government in such incidents and the results
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) The cases of incidents of cross border firing have scen
a declining trend in 2015 in comparison to previous year. However, the number of
infiltrators apprehended by Border Guarding Forces along the borders have increased
due to continuous surveillance by the Border Guarding Forces.

(b) The year-wise details of number of Security Force Personnel/citizens injured/
died, the number of persons displaced, the number of border outposts of security
forces damaged and the extent of loss of property, due to such incidents during the
last five years and the current year are given below:

Years Security Personnel Number of citizens Damage to  Nos. of
injured died injured died property persons
(Houses)  displaced
2011 161 13 01 - - -
2012 163 09 03 02 - -
2013 158 11 23 00 03 -
2014 128 13 88 12 140 2,08,000
2015 150 21 73 15 50 7.110
(upto (upto (upto
20.11.15)  26.07.15)  26.07.15)
2016 09 - NA NA NA NA
(31st Jan.)

NA: Not Available, being collected.

T Original notice of the question was received in Hindi.
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There are very few bullet marks on the Border Out Posts (BOPs) buildings and
Naka points. However, there is no major damage to the BOPs buildings.

(¢) The following response measures have been taken by the Government to check
such incidents at the borders and to ensure the safety of the civilians at such areas:

(1) Immediate and effective retaliation by Border Security Force (BSF)
Personnel is carried out during instance of unprovoked fire and ceasefire
violations along Indo-Pakistan border.

(i) Regarding Diplomacy, India has repeatedly emphasised, including at the
highest level, the need for Pakistan to uphold the sanctity of the Line
of Control (LC) and abide by the ceasefire commitment of 2003 along
the International border and LC.

(iii) Mechanism has been instituted at Border Out Posts (BOPs) and border
arcas to expeditiously inform the villagers on occurrence of cross-border
firing.

(iv) Proper defence preparedness (including strengthening of Nakas, field
fortifications, high mast lights etc.) is ensured on the International border.

(v) The affected families are temporarily shifted to safer places and
accommodated by the administration at various Government buildings
and are provided all basic amenities like health care, drinking water,
power, temporary toilet, sanitation and security.

(vi) To check infiltration, the Government of India in tandem with the State
Government, have adopted a multi-pronged approach to contain cross
border infiltration, which, inter-alia, includes strengthening of border
management and multi-tiecred deployment along the International border/
Line of Control, monitoring of infiltration, routes, construction of border
fencing including plugging the gaps through technological solutions,
weapons and equipments for Security Forces, improved intelligence and
operational coordination.

Mega Leather Clusters under ILDP

6. DR. CHANDAN MITRA: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(@) the total number of proposals received so far for setting up Mega Leather
Clusters (MLCs) under Indian Leather Development Programme (ILDP) alongwith
the name of the places;

(b) the reasons for very slow pace of clearance of the proposals received; and



